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Hind Offshore (P) Ltd. v. OCS Services (India) (P) Ltd., (Somasekhar Sundaresan, J.), 2026 SCC 
OnLine Bom 3224 

Kavita Vitthal Akkar v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 
Bom 3222 

Kishor v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3213 
Open Door Ministry v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 3229 
Pradip Prabhakarrao Munde v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 3218 
Prashant v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3214 
Premkishor Mathuradas Mundada v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 

SCC OnLine Bom 3219 
Ramanathanvijay Kumar v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 

3223 
Ravinderpal Singh Jaspal Singh (Dr) v. State of Maharashtra, (Rajnish R. Vyas, J.), 2026 SCC 

OnLine Bom 3225 
Roopsagar Roopsing Pawar v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 

3209 
Satvashila Babasaheb Andhare v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 3211 
Shadab Ahsan Ahmed Khan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 

3208 
Shrikant Arjun Patil v. State of Maharashtra, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 3210 
Sumit Shankar Bansode v. State of Maharashtra, (Gautam A. Ankhad and Sandesh D. Patil, JJ.), 2026 

SCC OnLine Bom 3227 
Suryaprakash v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine Bom 3212 
Tarabai Dhondiram Waghmare v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC 

OnLine Bom 3220 
Vardhaman Builders v. Narendra Balasaheb Ghatge, (Somasekhar Sundaresan, J.), 2025 SCC 

OnLine Bom 6497 
Vasant K. Khedekar v. Brihanmumbai Municipal Corpn., (Advait M. Sethna and Sandesh D. Patil, 

JJ.), 2026 SCC OnLine Bom 3228 
Vilas Bhausaheb Kale v. State of Maharashtra, (Siddheshwar S. Thombre, J.), 2026 SCC OnLine 

Bom 3215 
Wisdom English School v. Edlweiss Asset Reconstruction Co. Ltd., (Siddheshwar S. Thombre, J.), 

2026 SCC OnLine Bom 3230 
  
Calcutta High Court   [25] 

Anil Kumar Bag v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 5355 
Asha Kesri v. A.K.R. Consultants (P) Ltd., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 

SCC OnLine Cal 5339 
Asim Kumar Paul v. Union of India, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC 

OnLine Cal 5351 
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Bhanu Properties v. RBI, (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 2026 SCC OnLine Cal 
5341 

CESC Ltd. v. Union of India, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 5359 
Dabur India Ltd. v. Avanish Agarwal, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 5347 
Faruk Khan v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 5356 
Flemingo Dutyfree Shop (P) Ltd. v. Airports Authority of India, (Gaurang Kanth, J.), 2026 SCC 

OnLine Cal 5353 
Haldia Water Services (P) Ltd. v. Union Bank of India, (Gaurang Kanth, J.), 2026 SCC OnLine Cal 

5362 
Jaiprakash Gupta v. State of W.B., (Shampa Sarkar and Ajay Kumar Gupta, JJ.), 2026 SCC OnLine 

Cal 5349 
Mahesh Gurbaxani v. Provident Fund Commr., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 5360 
Manashi Sengupta Bhadra v. Tapati Sengupta, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 

2026 SCC OnLine Cal 5340 
Mega Flex Plastics Ltd. v. Union of India, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 

SCC OnLine Cal 5348 
Mira Shaw v. WBSEDCL, (Amrita Sinha, J.), 2026 SCC OnLine Cal 5352 
Mita Mohanty v. Gaurav Ravi Wankhede, (Sabyasachi Bhattacharyya and Biswaroop Chowdhury, 

JJ.), 2026 SCC OnLine Cal 5345 
Mohd. Mostafa, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 5342 
Peerless General Finance & Investment Co. Ltd. v. Ganguly Home Search (P) Ltd., (Gaurang 

Kanth, J.), 2026 SCC OnLine Cal 5338 
Ranjita Karan Dinda v. State of W.B., (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 

2026 SCC OnLine Cal 5346 
Sahidul Laskar v. Eastern Railway, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 5354 
Sangita Sahani v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 5343 
Satyendra (LMED) v. Vice Admiral, (Amrita Sinha, J.), 2026 SCC OnLine Cal 5357 
Shuvendu Haldar v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 5358 
Soumitra Banerjee v. Arup Kumar Chatterjee, (Rajasekhar Mantha and Rai Chattopadhyay, JJ.), 

2026 SCC OnLine Cal 5344 
Srimatya Pusparani Maity v. Subal Kumar Sau, (Sabyasachi Bhattacharyya and Biswaroop 

Chowdhury, JJ.), 2026 SCC OnLine Cal 5350 
Union of India v. Biman Banerjee, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC OnLine 

Cal 5361 
  
Chhattisgarh High Court   [18] 

Amit Baghel v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9310 
Anil Tuteja v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9314 
Divya Dewangan v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9324 
Dukalu Dhanuhar v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 

9312 
Durgesh Prasad v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9323 
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Hari Shanti International Educational Academy (P) Ltd. v. Union of India, (Parth Prateem Sahu, J.), 
2026 SCC OnLine Chh 9317 

Hitesh Choubey v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9315 
Jugbai v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 9313 
Lav Kumar Patre v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9325 
Narayan Sahu v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9321 
Pankaj Kumar Gupta v. Dhanushdhari, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9316 
Pradip Raoji Musadwale v. State of Chhattisgarh, (Parth Prateem Sahu and Sanjay Kumar Jaiswal, 

JJ.), 2026 SCC OnLine Chh 9319 
Ravikant Soni v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9322 
Sayyad Jabbar Ali v. Chandan Kumar Matsyapal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine 
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Sayyad Jabbar Ali v. Chandan Kumar Matsyapal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine 

Chh 9309 
Shekhar Garhewal v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 

9311 
Vivek Kumar Pandey v. State of Chhattisgarh, (Parth Prateem Sahu and Sanjay Kumar Jaiswal, JJ.), 

2026 SCC OnLine Chh 9320 
X31 v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 9318 

  
Delhi High Court   [63] 
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• Insolvency and Bankruptcy Board of India (Pre-Packaged Insolvency Resolution Process) (Second 
Amendment) Regulations, 2026 
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